
CAT/7/12

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
NEW D E L H I

Q.A. No. 1358/89
199

Tika Ram

Shri R.R.Rai

Versus

UOI and Bthers

Shri P.P. Khurana

DATE OF DECISION 5.12.90

Petitioner

Advocate for the Petitioner(s)

Respondent

Advocate for the Respondent(s)

CORAM

The Hon'ble Mr. s,.P. jiuH®rji,u,c,,.
#

The Hon'ble Mr. G.Srsedharan Nair,U.C,

1. Whether Reporters of local papers may be allowed to see the Judgement ?
2. To be referred to the Reporter or not

3. Whether their Lordships wish to see the fair copy of the Judgement ?
4. Whether it needs to be circulated to other Benches of the Tribunal ? 1 '̂'̂

(S-.P.PIukerji)
Uico-Chairman



IN THE CENTRAL ADPIINISTRATIVE^TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Registratinn No. 0.A,1358 Bf 1909

Oate Bf axdor 5.12,1990

Tika Ram

- v/ersus—

The Unisn af India and •thera,.

Applicant

Respandents

CORAM: Han'bla Shri S.P, Mukerji, U«C.

Han'bla Shri G.Srtedharan Nair,\y,C,

Caunsel f»r the applicant s Shri R.R. Rai

Csureel fer the raspandents j Shri P.P. Khurana.

0 R D £ R

Hanlble Shrj S.P.rnukerji ,

In thia applicati.n datad 11.8,1989 filed under aectian
19 .f th. Actainiatrativ. THbu™ia.flct, th. appUcant, uh. r.llMd as
Office Sup.rint.nd.nt in the .ffl„ .f c.ntral .Translatl.n Bureau,
haa ptayed that his tspres.ntati.n dated 20.9.19ee aheuld. be
•directed t. b. ,dl8p.a,d ef by the tespondenta uitb all c.,^„ue„tial
benefits. Me hi.»e heard the learned ceunsel .f beth the parties.
Fr.«i the recerds, it la clear that the. reprea.ntatien ,f the applicant
-ated 20.9.1988 has net been diap^.d .f a. far, ,On the .ther hand,
the reapendenta by th.ir letter dat.d .30th 3anu,ry. 1909. at W.ure-A.
indicated to the appUcant that hia repreaentati.n >.aa under
cnaideration. In the circumstances, ue clMe thi. appUcatian uith
directien t. th. r.sp.ndenta te diap«, .f the repreaentatien ef th.
appucant dated 20.9.1988 in accrdance .ith la„ and c^unicate a
ferial reply „ith apea.ing .rd.r on the repreaentatien .Uhin aperied
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•f tiu. m.nths fvmm the date .f Mmniunicati.n .f thia
•rder.

CgMahte

5.12.90

.1^

(G.Sraedharan Nair ) o ^ .x
Vice-chairman . (S.P.Mukerji)

\»i

Vice—Chairman


